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(b) if so, whether meeting of police authorities, airport authorities, State police has
been held to ensure safety and security of the airports;

(c) whether latest technology like hydraulic bollards, liquid explosive detectors,
explosive detection spray kit, camera-fitted optic fibre endoscope have been provided
at all airports, the details thereof; and

(d) whether machinery of intelligence gathering and analysis on the basis of
specific inputs has been strengthened?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HANSRAJ GANGARAM AHIR): (a) Yes Sir. Security at Indian airports has been
reviewed in the Ministry of Civil Aviation, the Nodal Ministry for civil aviation security.
Bureau of Civil Aviation Security (BCAS) has also issued an advisory on 29.06.2016 to
all the State Governments, Central Industrial Security Force (CISF), Airport Operators,
Airline Operators to adopt enhanced security measures at all the airports.

(b) Yes Sir. After the recent terrorist attack at Istanbul airport, a Special Airport
Security Committee (APSC) meeting was held at all airports under CISF security cover,
which includes State Police, CISF, Airport Operator, Airline Operators, Customs,
Immigration, Ground Handing Agencies and Concessionaires. All these stake holders
were sensitized to be vigilant and beef up security arrangements to avoid any untoward
incident.

(c) In many of the airports in the country which are under CISF security cover,
latest gadgets/security equipment, including Hydraulic Bollards, Liquid Explosive
Detectors, Explosive Trace Detectors, Camera-fitted Optic Fibre Endoscopes etc. have
been installed, bases on the need and threat perception in respect of the airports, by
the Airport Operators concerned.

(d) There is a well established system of collection and dissemination of intelligence
inputs to stake-holders concerned. The input received from various sources are shared
through this mechanism.

Police stations in Delhi overburdened and understaffed

315. SHRI ANAND SHARMA: Will the Minister of HOME AFFAIRS be pleased to
state:

(a) whether Government is aware of the fact that the police stations in Delhi are
overburdened and understaffed;
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(b) if so, the reasons therefor; and

(c) the proposed measures Government is planning to undertake to solve this
issue?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HANSRAJ GANGARAM AHIR): (a) to (c) As on date, the Delhi Police has a
sanctioned strength of 86,651 personnel to man the Police Stations, for Traffic
Management, security, law and order etc. Notwithstanding the above, in order to
assess the present set up/strength of the Delhi Police vis-a-vis the further manpower
requirement-for the next decade and also to leverage the technology, a High Level
Committee (HLC) has been constituted comprising representatives of Ministry of Home
Affairs, Bureau of Police

Research and Development (BPR&D) and Delhi Police. Keeping in view the
population, area, crime rate etc., the HLC will finalize the norms. Once the HLC finalizes
the norms, Delhi Police will submit their manpower requirement as per the norms. The
same will be scrutinized by the Ministry of Home Affairs in consultation with the
Department of Expenditure, Ministry of Finance.

Handing over insurgent operations to CRPF in J&K

316. SHRI SANJAY RAUT: Will the Minister of HOME AFFAIRS he pleased to
state:

(a) whether a number of agencies/organizations are collecting, collating and
disseminating information to a joint cell on insurgency in Jammu and Kashmir;

(b) if so, why incidents like Pampore in J&K are taking place;

(c) whether the Ministry is mulling to handover insurgent operations only to the
CRPF instead of BSF, army and the State police;

(d) if so, whether the intelligence agency will be integrated with the operations
headquarters of the CRPF; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HANSRAJ GANGARAM AHIR): (a) Yes, Sir.

(b) Though Security Forces (SFs) maintain high level alertness during their duties,
still terrorists attacks are hard to mark in advance, that too, precisely on ground.


